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23 December, 1994. 
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1. DURATION OF SESSION 

Date of Commencement 
Date of Adjournment sine die 
Date of Prorogation 
Total Number of days of Session 
Number of actual sittings 
Number of hours of sittin~ 

@7 December, 1994 
·23 December, 1994 
27.12.1994 
17 days 
13 days 
52 hours and 14 minutes. 

@Tbe first silting commenced with the playing of National Anthem. 
-The last sitting ended with the playing of National Song. 
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3. Bills opposed at introduction stag;: ............................. Nil 
4. Bills passed by Rajya Sabha and lai~t on the Table........ 2 
5. Bills passed by Rajya Sabha amI rClilIl!cd by Lok Sabha 

will. amendments...................... ........ ............. ......... Nil 
A Bills returned by Rajya Sabha with amendments and 

laid on the Table of Lok Sabha ................................. Nil 
7. Bills passed............................................................ 5 
~. Bills negatived.................................. ...................... Nil 
I} Bills withdrawn........ .............................................. Nil 
10. Bills part-discussed.................... ..... ......................... Nil 
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~'). Bill: _ arted by Joint Committee.............................. Nil 
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,", . were adopted by Lok ~abha.......... .................... . Nil 
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Illl~:' ','; ~') ChairmanlSpcaker................. ................... 4 
1 -:. BI;ls ~\\..l,ding at the end of the Twelfth Session of Tenth 
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}'art II ualcd 30.1.2.1994..................... ..................... 16 
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SUMMARY 

l. Bills pending at the end of the last session 311 
2. Bills introduced. 6 
3. Bills withdrawn. . . . . . . . . . . . . . . NIL 
4. Bills negatived . . . . . . . . . .. . .. NIL 
5. Bill!: removed from the Register of Pending Bills . 1 
6. Bills part-discussed ......... ........ 1 
7. Bills pending at the end of the session ~,jde 

para No. 3618 of Bullctin-Part II. datcd 30.12.1994. 316 
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4. FINANCIAL BUSINESS 

(I) Ran.IY Budget 
(U) General Budget 

Subject Date of 
presentation 

(j) Railwar Budget 
Supplementary Demands for Grants 13.12.94 
in respect of Budlet (Railways) for 
1994-95 

(ii) General Budget 

Supplementary Demands for Grants 13.12.94 
in respect of Budlet (General) for 
1994-95 
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1. 

2. 

3. 

4. 

s. 

MODOMS UNDD RULES 1'1 AND 341 

No. of aotica re-
ceived 
No. of motions ad-
mitted 
No. of motio .. dis-
CUlled 
No. of IDOtioaI 
remaiDCd Part-
dilCUllCd 
Total lime takCD 

SUMMARY 

S25 

. .•....................... 82 

1 

.......................... Nil 

.................... ...... 6 hours and 48 
minutes (excludina 
4 hours and 26 
miDutcs taken dur-
ina Eleventh Ses-
sion) 
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, . 6. OBITUARY REFERENCF$ 
SI. Name and Particulan Date of death Date on which TUne taken 
No. of Membership reference H. M. made 

2 3 4 S 
I. Shri N. Sundararaj 23.09.1994 

(Silting Member of 
Lok Sabha) 

2. Shri Vijayakumar Raju 20.11.1994 
Bhupalhiraju 

(Silling Member of Lok 
Sabha) 

3. Shri Gaya Prasad Kori 22.11.1994 
(Silting Member of Lok 
Sabha) 

4. Shri Hanumantrao Ganeah- IS.08.1994 
rao Vaishnav) 
(Member, First Lok Sabha) 

S. Shri A.M. Rathn8lwamy 15.08.1994 
(Member, Provisional Parli-
ment) 

6. Smt. Ramdulari Sinha 31.08.1994 
(Member, Third, Seventh 
and Eighth Lok Sabha) 

7. Shri Kishorimohan Tripathi 25.09.1994 7.12.1994 0 22 
(Member, Constituent As-
sembly and Provisional Par-
liament) 

8. Shri Jwala Prasad Kureel 13.10.1994 
(Member, Sixth Lok Sabha) 

9. Shri Jayantilal Virchand 18.10.1994 
Shah 
(Member, Ninth Lok 
Sabha) 

10. Shri Ram Gopal Shalwale 18.10.1994 
(Member, Fourth Lok 
Sabha) 

11. Sardar Swaran Singh 29.10.1994 
(Member, Second, Third, 
Fourth & Fifth Lok Sabha) 

12. Smt. Indira Anant Maydeo 10.11.1994 
(Member, Fint Lok Sabha) 

13. Shri C. Janardbanan 12.11.1994 
(Member, Fifth Lok Sabha) 

14. Shri Chilla Ranjan Ray 03.11.1994 22.12.1994 0 04 
(Member, Fourth Lok 

J Sabha) 
IS. Shri Uddaraju Ramam 27.11.1994 

(Member, SecoacI Lok 
Sabha) 
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7. PAPERS LAID ON THE TABLE 

(.) By Government 

(b) By Private Memben 

.................. 1154 

.................. NIL 
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I. QUESTIONS 

(i) ....... Q s! 
(a) NUIDber of Ouatiou pul down in Queslion LisIS for 260 

oral aaswcn 
(b) Number of Quntioas orally answered 31 

(ii) ... N6w Qr1h= 
(a) Number of ()uati(p pul down in Short NOlice Que5- Nil 

tioa Lilt 
(b) Nlllllber of SIaort Notice Que5tion~ orally answered Nil 

(iii) U....,... Qr 11eee 
(a) Number of 0ueIIi0III pul down in Quell ion USII for 2767· 

written aaswcn 
(b) Number of ()IaciaM for which wrillen answers were 2996 

laid on 1M Table iDdudin, thOle put down for oral 
IIIIWefI but DOt racbed for oral answen 

"Inc:Iuded J6 U..a.rred 0ueIIi0aI cleleteclltransferred from one Minillry to another. 

II 



,. RESICNATION BY MEMBERS 

SI. N ... of Scale Conslilu~ncy Dale rrom Remarks 
No. Member which accrpled 

hy Ihe Speaker 

I. Shri Vilhw .... 'h Uttar Fatehrul II I:!.IW-l Announce-
Pratap Sin&h Pndcsh narnt made in 

the HouR on 
7.12.1994 

2. Shri H. D. Kamataka HaJ,;)n 22.12.1994 Announce-
Dncaowda narnt made in 

the HouR on 
23.12.1994 

19 
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No. 

20 

10. RESOLUTIONS 

(I) Resolution placed before the House by the Speaker 

Subject Date or 
placin~ 
before 

Time Ministry/ Remarks 
taken Depanment 

concerned 
the House H M 

1. Commemoration of ~h 22.12.1994 0 01 
AnniveBllry of the United 

External Adopted 
Affairs Unanimously 

Nations 
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(ii) Matters under Rule 377 

Position regarding receipt of replies from Ministries concerned during 
Tenth Lok Sabha' as on 3/././995 

Total No. of Percentage 
Number replies sent of replies 
of to memhers sent to 
matters hy Ministers memhers by 
raised and copies the Ministers 

endorsed to 
Lok Sahha 
Secretariat 

~-----

First Session 270 211} 81.11 
(9.7.91 to 18.9.91) 
Second Session 133 114 85.71 
(20.11.91 to 20.12.91) 
Third Session 314 240 76.43 
(24.2.92 10 12.5.1,12) 

Fourlh Session 149 112 75.16 
(8.7.92 10 20.8.92) 

Fiflh Session 61 46 75.40 
(24.11.92 to 23.12.92) 

Sixlh Session 253 11)3 76.28 
(22.2.93 10 14.5.93) 

Seventh Session 127 I)() 70.86 
(26.7.93 to 28.8.93) 

Eighth Session 70 48 68.57 
(2.12.93 to 30.12.93) 

Ninth Session 185 128 69.111 
(21.2.94 to 13.5.94) 

Tenth Session 13 4 30.76 
(13.6.94 and 14.6.94) 

Eleventh Session 102 52 50.98 
(25.7.94 to 26.8.94) 

Twelfth Session 33 3 9.9 
(7.12.94 to 23.12.94) 

28 



(il
l) 

St
at

em
en

t 
sh

ow
in

g 
th

e 
tim

e 
sp

en
t 

on
 D

is
or

de
rl

y 
Sc

en
el

ln
te

rr
up

lio
ns

 i
ll 

th
e 

H
ou

se
 d

ur
in

g 
T

w
el

ft
h 

Se
ss

io
n,

 
T

en
th

 L
ok

 S
ab

hl
l 

D
at

e 
Ti

m
e 

sp
en

t 
R

em
ar

ks
 

H
. 

M
. 

-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
_

 .. _
_

 ...
 _

-
-
-
-
-
_

.
_

.
'
 

2 

7.
12

.1
99

4 
03

 

13
.1

2.
19

94
 

3 
38

 

14
.1

2.
19

94
 

3 
42

 

15
.1

2.
19

94
 

2 
27

 

19
.1

2.
19

94
 

24
 

J 

I:
lt

er
ru

pt
io

ns
 

st
ar

te
d 

at
 

12
.5

7 
hI

s.
 

an
d 

ct
ln

tu
lu

eJ
 

up
tn

 
J ~

i(
" 

hI
' 

Lt
lk

 
Sa

l'h
a 

ad
jo

ur
ne

d 
at

: 
(i

) 
13

01
 

hr
s.

 
to

 m
ee

t 
ag

ai
n 

at
 

I~
(K
I 

iu
s.

 
an

J 
r
~
a
"
e
m
h
l
"
d
 

at
 
P
O
~
 

hI
s.

 
(i

i)
 
1~

1O
 

hr
s.

 
an

d 
re

as
se

m
hl

ed
 a

t 
15

10
 h

rs
 

in
te

rr
up

ti
on

s 
st

ar
te

d 
at

 
I~

OI
! 

Iu
s.

 
L

ok
 

Sa
hh

a 
ad

jo
ur

ne
d 

at
: 

(i
) 

1~
12

 
hr

s.
 

tn
 m

ee
t 

ag
ai

n 
at

 
15

15
 

Iu
s 

an
d 

re
as

se
nr

hk
d 

at
 

15
17

 
h

r'
 

(i
i)

 1
52

0 
hr

s.
 

10
 

m
ee

t 
,lg

ar
n 

at
 

I"
}(

) 
1m

. 
an

ti 
re

as
'''

ll
lh

ln
J 

at
 

((,
,'1

2 
hI

'. 
(i

ii)
 1

":\
4 

Ill
S,

 
an

d 
re

as
se

m
bl

ed
 a

t 
I B

O
 h

rs
. 

(i,
,) 

17
35

 h
rs

. 
fo

r 
da

y.
 

In
te

rr
up

ti
"n

s 
st

ar
te

d 
at

 
12

()(
) 

Iu
s.

 
L

nk
 S

ah
ha

 
ad

j,
,"

rn
ed

 a
t. 

(I)
 

12
10

 
hr

s.
 

an
d 

re
as

s(
nr

bl
ed

 a
t 

13
00

 h
rs

. 
(i

i)
 1

30
2 

hr
s 

an
d 

re
as

se
m

hl
ed

 a
t 

I..
\.(

ll 
hr

s.
 

(u
i)

 
15

18
 h

rs
. 

fo
r 

da
y,

 

D
ue

 t
o 

in
te

rr
up

ti
on

s,
 

L
nk

 S
ah

ha
 a

dj
ou

rn
ed

 a
t: 

Ii
) 

1
~
3
0
 

hr
s.

 
an

d 
re

as
se

m
bl

ed
 a

t 
15

33
 I

us
. 

(i
i)

 
15

J~
 

hr
s,

 
an

d 
n:

as
se

m
hl

ed
 a

t 
In

30
 h

rs
, 

(ii
i) 

16
:1

2 
Iu

s.
 

fo
r 

da
y,

 

N
 -D

 

In
te

rr
ul

'ti
l.n

s 
st

ar
te

d 
at

 
In

n
 h

rs
. 

an
d 

co
nt

in
ue

d 
up

to
 
17

~h
 

hr
s,

 
L

ok
 

Sa
hh

a 
ad

jo
ur

ne
d 

at
 

17
47

 
hr

s.
 

fo
r 

da
y.

 



2 

21
.1

2 
19

94
 

s 
~
 

22
12

 1
99

4 
s 

06
 

23
.1

2.
19

94
 

s 
13

 

To
t"

r 
27

 
~1

 

3 

In
te

rr
up

ti
on

s 
st

ar
te

d 
im

m
ed

ia
te

ly
 

af
te

r 
L

ok
 

Sa
bh

a 
as

se
m

bl
ed

 
at

 
11

00
 

hr
s.

 
L

ok
 S

ab
ha

 a
dj

ou
rn

ed
 a

t:
 

(i)
 

11
 \3

 h
rs

. 
an

d 
re

as
se

m
bl

ed
 a

t 
12

00
 h

rs
. 

(i
i)

 1
20

3 
!m

. 
an

d 
re

as
se

m
bl

ed
 a

t 
14

00
 h

rs
. 

(ii
i) 

14
02

 
hr

s.
 

an
d 

re
as

se
m

bl
ed

 a
t 

16
00

 h
rs

. 
(i

v)
 1

60
2 

hr
s.

 
fo

r 
da

y.
 

In
te

rr
up

ti
on

s 
st

ar
te

d 
at

 
11

04
 h

rs
. 

an
d 

L
ok

 S
ah

ha
 a

dj
ou

rn
ed

 :
It:

 
(i)

 
11

19
 h

rs
. 

an
d 

re
as

se
m

bl
ed

 a
t 

12
00

 h
rs

. 
(i

i)
 

12
06

 h
rs

. 
an

d 
re

as
se

m
bl

ed
 a

t 
14

05
 h

rs
 

In
te

rr
up

ti
on

s 
co

nt
in

ue
d 

tr
om

 1
40

S 
hr

s.
 

ti'
! 

14
(1

7 
hr

s.
 

(ii
i) 

14
25

 
hr

s.
 

an
d 

re
as

se
m

bl
ed

 a
t 

16
00

 i
us

. 
(i

v)
 1

62
6 

hr
s.

 
to

r 
da

y.
 

D
ue

 t
o 

in
te

rr
up

ti
on

s,
 

L
ok

 S
ab

ha
 a

dj
ou

rn
er

l 
al

: 
(i

) 
11

14
 

hr
s.

 
an

d 
re

as
se

m
bl

ed
 a

t 
14

00
 h

rs
. 

(i
i)

 
14

07
 h

rs
. 

an
d 

re
as

se
m

bl
ed

 a
t 

1 ~
3
0
 
hr

~.
 

(ii
i) 

15
56

 h
rs

. 
sin

e 
di

e. 

._
-
-
-
-
-
-
-
-
-
-
-
-

-
-
-
-
-
-
-
-
-
-
-

N
O

T
E

: 
T

im
e 

ca
lc

ul
at

ed
 o

n 
th

e 
ba

si
s 

of
 t

he
 n

or
m

al
 t

im
e 

of
 t

he
 s

ill
in

g 
of

 t
he

 H
ou

se
 i

.~
. 

fr
em

 '
i 

A
M

. 
~o

 
I 

P.
l.f

 
an

d:
: 

P.
M

. 
10

 t
 F

r,
;.

 \j
J
 

o 



(Iv
) 

St
at

em
en

t 
In

dl
ca

tin
a 

M
al

le
rs

 R
ai

se
d 

af
te

r 
Q

ue
st

io
n 

H
ou

r 
an

d 
lM

!fo
re 

ta
ki

ng
 u

p 
of

 t
he

 L
is

te
d 

B
us

in
es

s 
an

d 
tim

e 
ta

ke
n 

th
er

eo
n 

du
ri

ng
 t

he
 T

w
el

fth
 S

ei
si

un
. 

Te
nt

h 
Lo

k 
Sa

bh
a 

D
ate

 

., 
12

.1
99

4 
8.

12
.1

99
4 

~
1
2
.
1
9
9
.
 

12
12

19
94

 
!3

.1
2.

19
94

 
14

.1
21

99
4 

15
.1

21
99

4 
16

12
.1

99
4 

19
.12

 1
99

4 
20

.1
£.

19
94

 
21

.1
2 

19
94

 
22

.1
2.

19
94

 
23

.1
2.

\9
94

 

N
un

!'.
" r

 ')
1 

l1
a!

le
rs

 r
ai

se
d 

N
um

be
r 

of
 m

em
be

r; 
w

ho
 s

po
ke

 

3 3 y (,
 

:-;
i/ 

N
il 

"i
i: 33
 

--
--

--
--

-
-
-
-
-
-
-
-
-
-
-
-
-
-

!)
 

2t
i 13
 

38
 

14
 

25
 

!4
 6 ; (
) 1/
 

i-i
d 

~i
l "",
 

1~
:'

 

-
-
-
-
-
-
-
-
-
-

Ti
m

e 
ra

ke
n 

-
-
-
-
-
-
-

H
 

M
 

-
-
-
-
-
-
-
-
-
-

0 
) 1

 
2 

31
 

:1
I :1 D2
 

12
 

2 
22

 
0 

15
 

0 
t.7

 
(1

5 
N

il 
N

il 
N

il 
-
-
-
-
-
-
-
-
-
- 12

 
. ., " 

\.
-.

) 



'4
. 

ST
A

TE
M

EN
T 

SH
O

W
IN

G
 T

Il\
fF

. 
TA

K
EN

 O
N

 V
A

R
IO

U
S 

K
IN

D
S 

O
F 

B
U

SI
N

ES
S 

TR
A

N
SA

C
TE

D
 m

'R
IN

G
 

T
Il

E
 T

W
E

L
FT

H
 S

ES
SI

O
N

 O
F 

TE
N

TH
 L

O
K

 S
A

D
II

A
 

B
IL

L
S

-
(a

) 
G

ov
er

nm
en

t 
B

ill
s 

(b
) 

Pr
iv

at
e 

M
em

!>
er

's 
B

ill
s 

B
U

D
G

E
T

S
-

(a
) 

R
ai

lw
ay

 B
ud

ge
t 

(b
) 

G
en

er
al

 
B

ud
ge

t 
D

IS
C

U
SS

IO
N

S-
-

B
u-

in
es

' 

(a
) 

Sh
or

l 
D

ur
at

io
n 

D
i!'

C
us

si
on

 (
R

ul
e 

19
3)

 
M

ai
le

rs
 o

f 
ur

ge
nt

 p
uh

lic
 i

m
po

rt
an

ce
 r

ai
se

d 
aC

ler
 

th
e 

(J
ue

"I
"n

 1
10

m
 

M
A

T
T

E
R

S 
U

N
D

E
R

 
R

U
L

E
 

37
7 

M
O
T
I
(
)
N
~
 

M
ol

I.)
n 

un
de

r 
R

ul
e 

34
2 

Q
U

H
,T

IO
N

S 
R

E
SO

U
 IT

IO
N

S-
-

(a
) 

R
es

ol
ut

io
n 

pl
ac

ed
 !

>e
fo

re
 

the
: 

H(
lu

~e
: 

ll\
' 

th
e 

Sp
ea

k"
r 

(b
) 

St
at

ut
or

y 
R

es
ol

ut
io

ns
 

(c
) 

Pr
iv

at
e 

M
em

be
r's

 
R

es
ol

ut
io

ns
 

ST
A

T
E

M
E

N
T

S 
{R

ul
e 

~7
21
 

O
T

H
[R

 M
A

T
T

E
R

S 
su

ch
 a

s 
p
a
p
e
r
~
 

la
id

 n
n 

th
e 

T
ah

le
, 

O
hi

ltm
ry

 R
ef

er
en

ce
s,

 
Po

in
ts

 o
f 

or
de

r 
et

c.
 

T
O

T
A

L
: 

1'1
n1

e: 
la

"'e
n 

II 
~1
 

Pe
rc

en
ta

!!!
." 

It
, 

th
l' 

t"
la

l 
lim

e 
la

kl
'n

. 

ft 2 II I 2 12
 o h H
 o (ii

 2 I> 52
 

-12
 

2-1
 

19
 

J(
l 

(1
'1 17
 

-I
~ .. H

 
-12

 

01
 

2K
 

11
7 1.1
 

12
.8

 
-1

(, 

11
.6 

~.
~ 

-1.
1 

23
5 1.-
4 

13
.0

 
1(

,.7
 

.1 
K

 

.1
1 

I'
 , 

Il
K

II
I 

c.u
 

t
~
 

@
Jo

in
t 

D
is

cu
ss

io
n 

to
ok

 p
la

ce
 o

n 
ce

rt
ai

n 
Sl

al
ut

"f
l 

R
em

lu
li

on
s 

"iu
e 

<1
;II

,'l1
Ie

nl
 N

" 
10

 (
ill

 S
I. 

N
",

. 
I 

10
 .1

 a
nd

 m
"l

in
n 

fM
 

l''
'n

<i
Je

l;
ll

in
" 

of
 

co
nn

ec
te

d 
G

ov
er

nm
en

t 
B

Ill
s 

(S
I 

N
os

 I
 h

' 
J 

"f
 ,

Ia
ll

'm
en

l 
N

n 
2'1

 
T

im
e 

!"
k .

.. n
 I'"

 .J
"i

lll
 t

I"
,'u

",
,'n

 h
,l'

 h
ee

n 
,I

t"
",

" 
un

dt
'l 

(i,
'V

t'l
Il1

11
ep

' 
Ri

ll<
. 


